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Compliance Report in the matter of Adil Ansari Vs. M/S Dhampur Sugar Mills 

Ltd. & Ors., O.A. No. 539/2019 

The present matter is related to operation of sugar and distillery units of M/s Dhampur 
Sugar Mills Ltd. (Sugar Division), District Sambhal, Bijnor and Bareilly and Distillery Unit 
in District. 
 

2. Hon’ble NGT vide its order dated 14.08.2019 (Annexure R1) has directed: 

 

“3. Let the CPCB and State PCB furnish a further joint factual and action taken 
report with regard to all the four Units (three sugar mills and one distillery unit) by 
30.11.2019 by e-mail at judicial-ngt@gov.in.” 
 
3. In compliance to the order of Hon’ble NGT, joint inspection of the four units was 

carried out from 27.11.2019 to 29.11.2019 by a team of officials from CPCB and UPPCB. 

The list of the units inspected is as follows: 

1-Dhampur Sugar Mills, Sugar Unit, Asmoli, Sambhal 

2-Dhampur Sugar Mills, Sugar Unit, Dhampur, Bijnore 

3-Dhampur Sugar Mills, Distillery Unit, Dhampur, Bijnore 

4-Dhampur Sugar Mills, Sugar Unit, Meerganj, Bareilly 

Joint Inspection report having factual status and action taken by CPCB and 

UPPCB of the four units  is attached as Annexure R2. 
 

4. Now, this Compliance Report is submitted in compliance of Hon’ble NGT directions.  
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representative of the Unit, the purchase order has been issued for 

Decanter of 6 m3  per hour capacity. 

xii. The Unit has not provided and did not maintained the logbook for the

generation and disposal of ETP sludge, Boiler ash and other solid

wastes.

xiii. The unit is yet to comply with CPCB direction dated 01.07.2019 by

dismantling the bypass provision.  However, during visit the discharge

of effluent was not observed by the team.

Pic.-1: Provision for by-pass of effluent

xiv. The team also collected the wastewater sample from the local drain

(Ikara Nalla) flowing adjacent to the Unit premises. The characteristic

of the wastewater is as:

Table 4 Characteristics of Wastewater flowing through Ikara drain 

Sampling 

point 

Latitude/ 

Longitude 

pH COD 

(mg/L) 

BOD 

(mg/L) 

Sulphate 

(mg/L) 

TSS 

(mg/L) 

TDS 

(mg/L) 

NH3-N 

(mg/L) 

Phosphate 

(mg/L) 

Ikara 
Drain at 
u/s of 
the Unit 

29.292038/ 

78.510125 

6.88 438 122 137 1200 500 34 3 

Ikara 
Drain at 
d/s of 
the Unit 

29.290151/ 

78.5088303 

7.11 776 177 73 1435 468 35 3.1 

xv. The value of COD in the drain waste water is more than that for raw

sewage, which shows the addition of industrial  effluent in to drain.

xvi. The Unit does not have STP  facility for the treatment of domestic

wastewater. The domestic waste water is collected,Treated in septic

tank and disposed through Soak pits installed in the Units premises. 

16



17



Page 14 of 42 

closure direction dated 23.04.2019 and 01.07.2019 under section 5 of 

the Environment (Protection) Act, 1986 and levied Environmental 

Compensation (EC) of Rs 57,30,000/-.  

5. CPCB issued compliance direction dated 06.11.2019 under section 5 of

the Environment (Protection) Act, 1986 and levied EC of Rs 16,20,000/.

As per the revised policy dated 04.09.2019 and 01.11.2019.

6. The unit deposited EC in ESCROW account and submitted action plan for

utilization of the EC amount.  Action plan has been evaluated by  CPCB

and approved for execution.

4.11 Photogallery of M/s Dhampur Sugar Mills Ltd (Sugar Unit), 
Dhampur, Bijnor 

Pic.-2: Drain along the premises Pic-3: Main gate of the Unit 

Pic-4: Flowmeter at inlet of ETP Pic-5: Inlet of ETP 

Pic-6: Equalisation tank Pic-7: Primary Clarifier 
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Pic-8: Aeration Tank Pic-9: Secondary Clarifier 

Pic-10: Media Filters Pic-11: Sludge Drying Bed 

Pic-12: Lagoon for treated effluent Pic-13: OCEMS display 

Pic-14: Drain u/s of the Unit Pic-15: Drain d/s of the Unit 
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The extra lagoon of capacity 10,000 m3 shall remain vacant and not be 

used without obtaining permission from UPPCB  

4. The Unit should install three piezowells around biocompost yard as per

SOP for distilleries.

5.8 Action taken status of CPCB on M/s Dhampur Sugar Ltd (Distillery 
Sector), Bijnor 

1. The Unit was issued Show Cause Notice dated 06.02.2018 for non-
compliance to direction dated 14.06.2017 issued under Section 5 of
Environment (Protection) Act, 1986.

2. The Show Cause Notice was revoked on 08.08.2018 following
compliance to CPCB direction dated 06.02.2018.

5.9 Action taken status of UPPCB on M/s Dhampur Sugar Ltd 
(Distillery Sector), Bijnor, U.P 

1. Based on inspection carried out by UPPCB officials on 02.08.2019, a
Show cause notice dated 13.08.2019 along with imposition of
environmental compensation of Rs. - 6,75,000/- has been issued to the
Unit for violation of ZLD norms, illegal disposal of spentwash in
agricultural fields of nearby village-Fena, Chandpur.

5.10  Photogallery of M/s Dhampur Sugar Mills Ltd (distillery Unit), 
Dhampur, Bijnor 

Pic-16: Raw spent wash Pic-17: Buffer tank for storage of raw 
spentwash 

Pic-18: Mass flowmeter at inlet of 
standalone MEE 

Pic-19: Mass flowmeter at outlet of 
standalone MEE  
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Pic-20: Mass flowmeter data from integrated MEE 

Pic-21: Flowmeter at CPU outlet Pic-22: Empty lagoon of 10000 m3 

Pic-23: Lagoon having capacity of 6050 
m3 

Pic-24: Lagoon having capacity of 2495 
m3 

Pic-25: Ash being generated from 
incinerator 

Pic-26: Ash being collected from 
incinerator 
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Pic-27: Ikra drain upstream of the Unit Pic-28: Ikra drain downstream of the Unit 
Name of the 

inspecting officers 
Designation Signature 

1. Sh. C. B. Chourasia Scientist- ‘E’, CPCB 

1. Sh. J. P. Maurya RO, UPPCB, Bijnor 

3. Dr. R. K. Singh Scientist-‘D’, CPCB 

4. Dr. Anu Chetal Scientist-‘B’, CPCB 

5. Mahir Husain AEE, UPPCB, Bijnor 

. 
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6.11  Photographs of M/s Dhampur Sugar Mills Ltd (Sugar Unit), 
Asmoli, Sambhal 

Pic-29: Inlet of ETP Pic-30: Flow meter at inlet of ETP 

Pic-31: Oil & Grease trap Pic-32: Lime stablisation tank 

Pic-33: Equalisation tank Pic-34: Primary Clarifier 

Pic-35: Aeration Tank Pic-36 Secondary Clarifier 
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Pic-37: Equalization tank for spray pond 
overflow 

Pic-38: Lamella clarifier 

Pic-39: Media Filters (New MGF & ACF) Pic-40: Sludge Drying Bed 

Pic-41: Lagoon for treated effluent Pic-42: OCEMS display 

Pic-43: Drain behind the Unit Pic-44: Drain along the boundary of the Unit 
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Pic-45: Stacks attached to boilers and dryers 
Name of the inspecting 
officers 

Designation Signature 

1. Sh. C. B. Chourasia Scientist- ‘E’, CPCB 

2. Dr. R. K. Singh Scientist-‘D’, CPCB 

3. Sh. S. S. Singh AEE, UPPCB Moradabad 

4. Dr. Anu Chetal Scientist-‘B’, CPCB 
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• The stack of the boiler is equipped with wet scrubber for control of air

pollution.

• The plant officials informed that the boiler ash is being used for land

filling within the Unit’s premises. However, no record for the same is

provided by the Unit.

7.8 Observations 

i. The manufacturing unit and ETP were found operational during the

inspection. The inflow to ETP (flowmeter reading) during the inspection

was observed 34.0 m3/hour which is equivalent to 616 KLD against the

installed capacity of 1000 KLD ETP.

ii. The oil skimmer in oil grease trap was not properly installed and the

level of effluent was at bottom/ below the belt.

Pic-46: Belt above the level of Effluent 

iii. MLSS growth in Aeration tank was observed satisfactory.

iv. The Unit has not installed flow meters at power turbine cooling, boiler,

wet scrubber, B & C Massecuite cooling as it was recommended by

National Sugar Institute (NSI), Kanpur in validation report of ETP for

season 2018-19.

v. The Unit has installed MGF and ACF for tertiary treatment.

vi. The mechanical sludge dewatering/handling system for better

management of wet sludge is not provided by the Unit.

vii. The Unit has not provided/maintained logbook for daily effluent

generation and treatment, disposal of ETP sludge, Boiler ash and other

solid wastes.

viii. A part of Cooling Tower overflow is being mixed with raw effluent and

the rest is being treated in lamella through a separate channel. The

channel carrying Cooling Tower overflow to raw effluent channel should

be regulated by valve or sluice gate which may be controlled once Unit

starts making refined sugar using Double Sulphitation Process.
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Pic-47: Cooling Tower overflow being mixed with raw effluent 

ix. The Unit was bypassing the untreated effluent through a pipeline laid

underground up to Peelakhar River in Sindholi Village (Lat: 28.556169

and Long: 79.241446) which ultimately meets River Ramganga. This

was shown to the Unit’s representatives, who accepted the discharge of

wastewater and they explained that the PVC pipeline is laid for disposal

of storm/rain water from the mill premises to Peelakhar.

Pic-48: Bypass of untreated effluent through PVC pipe 

x. Samples of untreated effluent bypassed through PVC pipe and flowing

through a drain were collected by the CPCB team. The characteristics of

the effluent are is given below:

Table 18: Characteristics of by-passed effluent by M/s Dhampur Sugar Mills Ltd., Meerganj 

Sample 
Analysis 

pH COD  
(mg/l) 

BOD      
(mg/l) 

TSS    
(mg/l) 

TDS 
(mg/l) 

Sulphate 
( mg/l) 

Color 
(Hazen) 

Multiple 
outlet/bypass 
(drain) 

5.40 1306 890 248 2464 274 216 

Multiple 
outlet/bypass 
(pipe) 

5.33 1640 967 212 2412 220 237 
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xi. Samples were also collected from the upstream and downstream of the

Peelakhar river where the effluent from the bypass line was meeting

with the river water. Analysis results of the water are provided in the

following table. The high value of BOD and COD in down stream of the

confluence point of bypass line and river shows the impact of untreated

effluent being discharged by the Unit.

Table 19: Water quality of river Peelakhar 

Sampling point pH COD 
(mg/L) 

BOD 
(mg/L) 

Color 
(Hazen) 

River Peelakhar at u/s 
bypass line 

8 BDL BDL BDL 

River Peelakhar at u/s 
bypass line 

7.7 37 5.3 BDL 

Pic-49: Bypass to river Peelakhar 

xii. The Unit does not have facility for the treatment of domestic

wastewater. Untreated domestic effluent was found being discharged

outside the premises of the Unit through a hole in the wall of the Unit.

Pic-50: Domestic waste being discharged without treatment. 

Peelakhar river 
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6. In crushing season 2019-2020, unit was found non-complying
w.r.t. bypass of untreated effluent and CPCB issued direction under
section 18 (1) (b) on 02.01.2020 to UPPCB. In compliance, UPPCB
has imposed EC of Rs. 17,70,000/- vide letter dated 21-01-2020 to
the unit.

7.11 Photographs of M/s Dhampur Sugar Mills Ltd (Sugar Unit), 
Meerganj, Bareilly 

Pic-51:   Oil Grease tap at ETP inlet Pic-52: Biological (ASP) and tertiary 
treatment (PSF & ACF) 

Pic-53: Air Pollution control system and Ash-
slurry 

Pic-54: Ash disposal on own land 

Name of the inspecting 
officers 

Designation Signature 

1. Sh. C. B. Chourasia Scientist- ‘E’, CPCB 

2. Dr. R. K. Singh Scientist-‘D’, CPCB 

3. Sh. Shashi Vindkar AEE, UPPCB Bareilly 

4. Dr. Anu Chetal Scientist-‘B’, CPCB 
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